Title: Requests to reconsider the issue to review the Constitution of India by the Government.
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MR. SPEAKER: | think we have Business Advisory Committee meeting at 3 o'clock. We will discuss it with the
leaders in the meeting and find a solution.

...(Interruptions)
MR. SPEAKER: There are 29 notices. | want to complete all the notices.
1246 hours (Mr. Deputy-Speaker in the Chair)
...(Interruptions)
MR. DEPUTY SPEAKER: Find out whose telephone it is.
...(Interruptions)
MR. DEPUTY SPEAKER: It is a cellular phone. Take care of that. You must take the telephone.
...(Interruptions)
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MR. DEPUTY-SPEAKER: | have to control the House, not you.
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MR. DEPUTY-SPEAKER: Please resume your seats. This is not the way. Please sit down. Shri Rashid Alvi's name
is there. He has to only associate with the matter. He can make only one sentence.

...(Interruptions)

SHRI RASHID ALVI (AMROHA): | associate myself with the view expressed by her. That is all | want to say. Thank
you, Sir.
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MR. DEPUTY-SPEAKER: Please do not interrupt him.
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